GOVERNMENT OF INDIA
MINISTRY OF MINORITY AFFAIRS
RAJYA SABHA
UNSTARRED QUESTION NO.2827
ANSWERED ON 18.08.2025

INCIDENTS OF VIOLENCE AGAINST MINORITY COMMUNITIES

2827. DR.JOHN BRITTAS:
SHRI A. A. RAHIM:

Will the Minister of MINORITY AFFAIRS be pleased to state:

(a) total number of reported incidents of violence against minority communities in the country
since 2020, year-wise and State-wise details thereof;

(b) whether Government has identified any specific reasons or trends behind the reported rise
in incidents of violence targeting minorities communities; and

(c) the measures taken or proposed by the Central Government for States Government to
prevent such incidents and ensure the safety and security of minority communities, details
thereof?

ANSWER
THE MINISTER OF MINORITY AFFAIRS
(SHRI KIREN RIJIJU)

(a) to (c): ‘Public Order’ and ‘Police’ are subjects under the State list in the seventh schedule
of the Constitution of India. As such, the respective State Governments are responsible for
prevention, detection and investigation of such crimes and for prosecuting criminals through
the law.

The petitions received in the National Commission for Minorities (NCM), Ministry of
Minority Affairs are taken up with the concerned authorities/State Governments for necessary
action. The State-wise and year-wise details of number of Petitions, as received in the
Commission, during the last five years and current year, are annexed.
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ANNEXURE REFERRED TO IN REPLY TO PARTS (a) TO (¢c) OF RAJYA SABHA
UNSTARRED QUESTION NO. 2827 FOR ANSWER ON 18.08.2025 REGARDING
“INCIDENTS OF VIOLENCE AGAINST MINORITY COMMUNITIES” ASKED BY
DR. JOHN BRITTAS AND SHRI A.A. RAHIM

The State-wise and year-wise details of number of Petitions, as received in the
Commission, during the last five years and current year, are as under:
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